
VJl'ioUI ~u~io·vi~ual ~D' like 81101, .Udes, 
sOllI and. ij~aQl&' prO,JramlDCl. con4uct,ed 
tour. print material and sPokeD word. 
primarily in rural areas. 

(C) J)~ill.l 1984-85, .public reaction roports 
reIJliD. ,10 sucb .subjects as communal bar-
mo~y, national integration. 20-point pro-
aramme, health and famiJy welfare, Punjab 
affairs, general elections, public distribution 
Iyst~, Sri Lanka Tamiliana issuc, ctc. were 
cOllected and forwarded to the Departments 
concerned, wherever necessary, in the months 
of May, June, JuJy, August, October and 
~bcr in 1984 and in the Qlonths of 
Januar, and February 1985. 'the reaction 
or the 'pub1 ic about the proarammes was a 
mixed one. 

[English} 

Alleged Misappropriations of Fuels Ja 
Sale of Slaa/SCRAP at Bokaro Steel Plaot 

4537., PROF. MADHU DANDAVATE: 
Will the Minister of STEEL ,AND MINES 
be pleased to $late : 

<a> whether tho Dhaubad district Janata 
Par,y had sent a memorandum OD 1 
October, 1 ~85 drawing the attention of the 
Government to the alleged misappropriation 
of crores of rupees in sale of slale/scrap at 
Bokaro Steel Plant ; 

(b) if so, whether enquiry into the 
speciflc allegations in the memorandum bas 
been made by Government; and 

(c) if 10, the findinas of the inquiry and 
the action taken in the matter ? 

THE MINISTER OF STEEL AND 
.MINES (SHRI Ie.C. PANT): (a) Yes. Sir. 

(b) and (c). The memorandum was 
examined in consultation with the lteel 
plant and SAIL and it wal found that t!wre 
was no substance in the allegations made. 

FiD.nelal A,.lstaoce to Central Cooperative 
endit :a.akl in Orisla 

4'38. SHRlMATJ JAY ANTI PATNAlK: 
Will the Minister or AGRICULTURE be 
pleased to state : 

(a) whether Government are aware of 
tho problems of CeDtnit Cooperati" 'JCndit 
B~t. In Orin. ; 

(b) if so, the steps taken to resolv. (be 
prob~s; and ' 

(c) the, amount provided by CeDtral 
GovOl'Dment to Orissa in 1985.86 out of the 
NABARD 'Credit StablJisation Fund to meet 
the requirement of Central Credit Co-
operative Banks in Orissa? 

THE MINISTER. OF STATE IN THE 
DEPARTMENT OF: AGRICULTURE AND 
COOPERAT10N (SHRI YOOENDRA 
MAKWANA) : (8) end (b). As per the 
information received flom the State Govem-
moat or Orissa, the Central Co-operative 
Banks (CeBs) in the State racc problem of 
funds mainly due to the roor recovery of 
earlier loans from tho loanee farmers. How-
ever, according to the National Bank for 
Agriculture and Rural Development 
(NABARO) Dll Central eo-operative Bank 
is considered so weak that it requires to be 
taken up for rehabilitation. 

. (c) The Government of India has pro-
vided a sum of Rs. 10 Jakh to the State of 
Orissa during the year J985-86 under the 
CentraIJy Sponsored Scheme of Aaricultural 
Credit Stabilisation Fund. Under the 
Central Sector Plan Scheme for providing 
assistance to Cooperative Credit JnstitutioDS 
in the co-operatively llnderdeveloped States 
and special areas a sum of Rs. 20 Iakh has 
also been released by the Government of 
India for Orissa. NABARD bas sanctioned 
a sum of Rs. 837.80 Jakh beina its share 
(60%) in the conversion of loans of Rs. 
1396.33 lakh at the Parmers' level. Further 
NABARD sanctioned to the State Coopera-
tive Bank (SCB) a sum of Ils. 139.63 lath 
alainst pledge of GoYernment/TrusteO 
Securities to meet ita share of 10% in the 
conversion. N ABARD has allo sanctioned 
a ahort-term credit limit of Rs. 667' lath to 
tbe Orissa State Cooperative Bank on behalf 
of 16 Central Cooperative Banks durin, the 
year 1985·86. 

, Loan Sanctioned to Stat. by NPDC 

4S39. SH RI ABOY BISWAS: Will the 
Minister of INFORMATION AND BR.OAD-
CASTING be pleased to .tate : 

(a) the· total a mount of loans sanc-
tioned by tho National. Film Development 
Corporation to various States 4NfiD. I .... ' 
and 1985-86 (State-wise) ; 




